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INDIAN EXPRESS 15-09 - 2021

FORM A - PUBLIC ANNOUNCEMENT
|Under Reguistion § of the Insodvency and Bankrupicy Board of Intha (Insoivency Resolution

) Process for Corporate Persons) Regulations, 2016)
_FOR THE ATTENTION OF THE CREDITORS OF M/s. TIRUCHITAMBALAM PROJECTS LIMITED

RELEVANT PARTICULARS
1. | Name of the Corporate Debtor | M/s. TIRUCHITAMBALAM PROJECTS LIMITED
2. | Date of Incorporation of 2nd April, 1996
Corporate Debtor
3. | Authority under which Corporate | Registrar of Companies, Chennai, Tamil Nady
Debtor is Incorporated / Registered
4, | Corporate Identity No. / Limited | CIN: U45201TN1996PLC0O35016
Liabdity Identification No. of
Corporate Debtor
5. | Acdress of the Registered Office | 27/400, K.P Road, Ramavarmapuram,
and Principal Office (if any) of Nagercoil - 529 002, Kanyakuman District,
Corporate Debtor Tamil Nadu
6. | Insolvency Commencement date | 07/08/2021
in respect of Corporate Debtor
7. | Estimated Date of Closure of D6/03/2022 {180 days from 07/09/2021)
Insolvency Resolution Process
8, | Name and the Registration Number | G. Mukundan
of the nsolvency Professional acting| Reg.No.IBBLIPA-01/1P-P01419/2018-2018/12162
as Interim Resolution Professional
9. | Address and Emad of the Interim | No.29A, First Main Roed, ERI Scheme, Mogappar,
Resolution Processional as Chennai - 600 037, Tamil Nadu.
Registered with the Boasd E.Masd: g.mukundan1955@gmail.com
10. | Address and Emai to be used for | No.29A, First Main Road, ERI Scheme, Mogappair,
correspondence with the Interim | Channai - 600 037, Tamil Nadu.
Resoluton Processional E.Mait: claimstiruchitambalam@gmail.com
11, | Last date for Submessson of Claims | 26/09/2021
12 | Classes of Crediners, ¥ any, usder Ciuse (b | Not Applicable
of subsection [BA) of Secton 71, ascertained |
by Be Intenm Raschatizn Professisnal
13, | Names of Insobency Professionals | Not Appicable
Wentified to act 25 Authorised
Regresentative of Creditors in a
class (Three names for each class)
14. | {a) Relevant Forms; and Webfnk: https</ibbi.gov.in/downleadiorm.html
{b] Details of Authonzed Not Applicable
Representatives are avalable at:

Natice is hereby given that the National Company Lew Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s.
TIRUCHITAMBALAM PROJECTS LIMITED.
The craditors of M/s. TIRUCHITAMBALAM PROJECTS LIMITED are hereby called upon to
submit their claims with proaf on or before 28/0%/2021 to the intenm resolution professianal
atthe address mentioned against entry No, 10,
The fimanclal creditors shall submet their claims with proof by electromc means only. All other
craditors may submit the claims with proof in parson, by post or by electronic means.
A financial creditor belonging to & class, &s listed against the entry No.12, shall indicate s
choce of authorised representatve from among the three insolvency professionals ksted
against entry No. 13 to act as authorisad representative of the cass [specify class| in Form CA.
Submission of false or misleading proofs of claim shall attract pensities.
Date : 14/08/2021 G. MUKUNDAN - Interim Resolution Professional
Place : Chennai Reg.No. IBBIIPA-01/1P-P01419/2018-2019/12162




